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Movement of Rice/Paddy within 
State of West Bengal

6194 SHRI PARMANAND GOVIND- 
JIWALA Will the Minister of AGRI
CULTURE AND IRRIGATION be
pleised to state

(a) whether it hag been brought to 
the notice of the Central Government 
that the West Bengal Gov
ernment is circumventing the 
Central Food Policy by pio- 
mulgating orders undei section 
144 of Cr P C m the distncts prohi
biting the movement of nee or pad
dy from one area to another area 
even within the State, and

(b) if <>o, what steps are being ta
ken by the Government?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI BIIANU 
PRATAP SINGH) (a) Im
position of restrictions on 
the movement of foodgrains through 
promulgation of orders under Sec
tion 144 of the Criminal Procedure 
Code by the West Bengal Govern
ment has come to the notice of the 
Government of India through some re
presentations and Press reports The 
State Government have stated that or
ders under Section 144 of the Cr P. C

have been issued by the District 
Magistrates in the State because of 
the apprehension of breach of peace 
in the surplus districts and with a 
view to preventing illegal seizure of 
paddy by “JOTEDARS” and its re
moval. These orders are of limited 
duration and have nothing to do with 
circumventing the food policy of the 
Central Government

(b) Does not arise
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